919

R : qgiaRer &= wrafed B T ¢ 05278—245411

Gram : PARYAVARAN Regional Office Tele &Fax : 05278—245411
Email Id - roayodhya@uppcb.in

UPPCB

"MWPZ° UTTAR PRADESH POLLUTION CONTROL BOARD, AYODHYA
TSHEEAT ¢ ;

Ref. No. : ( ls:l.:f/o fflo- 59 4)/ "7'0"127/"2“92'2 Dated : <AL 32U
To,

The Deputy Registrar (Judicial),
National Green Tribunal, ‘
Principal Bench,

New Delhi-110001

Sub.: Compliance Report on behalf of respondent No.-3, Uttar Pradesh Pollution Control
Board in pursuance to the order dated 22.12.2023 passed by the Hon’ble NGT, New

Delhi in OA No.- 584/2022 Durga Prasad Yadav & Others V/s. State of Uttar Pradesh
and Others.

Hon’ble Sir,

Kindly refer the subject mentioned above. In Compliance of the order dated 22.12.2023 passed
by the Hon’ble NGT, New Delhi in OA No.- 584/2022 Durga Prasad Yadav & Others V/s. State of

Uttar Pradesh and Others, the Joint Committee report is enclosed herewith for your kind perusal and

further necessary action, Please.

Enclosures: As above
Sincerely Yours
(4 fwm
e
(D-FN. Singh)
Regional Officer

Copy to: Chief Environment Officer (Circle-6), U.P. Pollution Control Board, Lucknow for
information, Please.

Regional Officer
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COMPLIANCE REPORT _ON___BEHALF __ OF
RESPONDENT NO-3, UTTAR_PRADESH POLLUTION
CONTROL BOARD IN PURSUANCE TO THE ORDER
DATED 22.12.2023 PASSED_BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, NEW DELHI IN
ORIGINAL APPLICATION NO. 584 OF 2022, DURGA
PRASAD YADAV & OTHERS VS. STATE OF UTTAR
PRADESH & OTHERS.

1. That vide its order dated 22.12.2023 this Hon'ble
National Green Tribunal, New Delhi has disposed the
Original Application. The relevant excerpt of the
aforesaid order is as following:-

.......... 39. Respondent no. 3-UPPCB and Uttar
Pradesh Ground Water Department are directed to
inspect the Rain Water Harvesting Projects
installed at 25 locations with total capacity of
4,98,999 cubic meters and verify the claim of
respondent no. 5 for harvesting of rain water more

than 150 % in ratio to extraction of ground water
and file report in this regard.
40. Respondent no. 3 and Divisional Forest Officer,

Ayodhya are directed to verify plantation of 7000

“plants andv 11000 plants in year 2022-23, Miyawaki
afforestation on 150 sq.mtr. in year 2021-22, 11000
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plants In yonr 202223 by rospondont no, 5 and filo
raport rogarding  survival and  malintonanco
thoroof........

1. That In complianco 1o the para 39 of order dated
22.12,2023 poasad by this Fon'ble Tribunal, the
Reglonal Officer, Ullar Pradesh Pollutlon Control Board,
Ayodhya and Ullar Pradesh Ground Water Department,
Ayodhya have Jointly Inspected the Rain Water
Harvesting Projects Installed at 25 locations on
22.02.2024, 27.02.2024 and 28.02.2024. it has been
found that all the Rain Water Harvesting Projects have
been completed and it has been calculated that total
525362.8 Cubic meter rain water is recharged through
25 Projects Installed by the Respondent No-5, M/s
Amrit Bottlers Pvt Ltd, Ayodhya which is approximately
150 percent of the total extraction of ground water by
the company for its industrial use. The copy of the
compliance report is being attached herewith as
Annexure No-1 to this report. -

2. That in compliance to the para 40 of order dated
22.12,2023 passed by this Hon'ble Tribunal, the
Regional Officer, Uttar Pradesh Pollution Control Board,
Ayodhya and Divisional Forest Officer, Ayodhya have

Jointly inspected the afforestation and Miyawaki type of
Jungle devlopment made by Respondent No-5, M/s
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Amrit Bottlers Pyt Ltd, Ayodhya and accordingly it has
been reported by the Forest Department, Ayodhya Vide
letter dated 19.03.2024. The copy of the letter dated

19.03.2024 is being attached herewith as Annexure
No-2 to this report.

Therefore, the compliance report is being filed in
compliance to the order dated 22.12.2023 for the perusal
and consideration of this Hon'ble Tribunal.

Ayodhya .
Dated: 1 [3] » Wy @,,\/\3\’”“‘u~1
(Dr TN Singh)
Regional Officer,
U.P. Pollution Control Board,
Ayodhya
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